
THE HIGH COURT OF

AT IMPHAL

MANIPUR

No.HCM/1/96/BENCrl1rQlns approved by Hon'ble The Chief Justice, High

(lourt of Manipuir, it is hereby informed to all the learned counsel and concerned parties

that the following Benches are being constituted for the following periods:-

19-3-2019 fluesday)

Division Bench 10,30 a.m.

Single Bench
(Civil matters, WP(C)&
ContemptCases)

Single Bench:
Part-Z: Hearing matters of
(WP(C) & other
Cases earlier heard bY this
bench)

Part-2: Hearing matters of
(WP(C) & other Cases

earlier heard by this bench)

Single Bench

Part-2 Hearing matters of
Cril. nratters.

After
Division Bench

10.30 a.m.

IS-g-2019 LMondav)

Hon'ble The Chief Justice
Hon'ble Mr. Justice M.V. Muralidaran

Division Bench 2.00 p.m.

Hon'ble The Chief lustice Single Bench (Civil matters
& Contempt Cases)

10.30 a.m.

Hon'ble Mr. Justice Lanusungkum Jamir Single Bench (WP(C) &
other Cases earlier heard
by this bench)

10.30 a.m.

Hon'ble Mr. Justice Kh. Nobin Singh Single Bench (WP(C) &
other Cases earlier heard
by this bench)

10,30 a.m.

Hon'ble The Chief lustice Hon'ble Mr.

Justice M.V, Muralidaran

Hon'ble The Chief Justice

Hon'ble Mr. Justice Lanusungkum Jamir

10.30 a.m.Hon'ble Mr. Justice Kh. Nobin Singh

Hon'ble Mr. Justice M,V. Muralidaran After
Division Bench



ZQ3;R0I$JWednesdav)

Hoil',ble Thcehief J ustice
l'{on'bte Mr..Justice Kh. Nobin Singh

Division Bench 10.30 a.m.

Hon'hle'he Chief Justice Sinlle Bench
(Civil matters & Contempt
Cases)

After
Division Bench

i'lorr'ble Mr, -l.rstice Lanusungkum Jamir Single Bench:
Part-1: Motion/
Admission/Orders of (WP(C)
& other Cases earlier heard
by this bench)

10.30 a.m.

Hor"Sle Mr. Justice Kh. Nobin Singh Single Bench:
Part-l: Motion/
Admission/Orders of (WP(C)
& other Cases earlier heard
by this bench)

After
Division Benchr

Hon'ble Mr. Justice M.V. Muralidaran Single Bench
Part-l: Motion/
Admission/Orders of Cril
matters

10.30 a.m,

ZtL34@ (Thursda

Hcrn'ble The Chief Justice
Hc,n{ble Mr. Justice Lanusungkum Jamir

Division Bench 10.30 a.m,

Hon'ble The Chief lustice Single Bench
(Civil matters, WP(C)&
Contempt Cases)

After
Division Bench

Hon'ble Mr. Justice Lanusungkum Jamir Single Bench:
Part-2: Hearing matters of
(WP(C) & other
Cases earlier heard by this
bench)

After
Division Bench

Hon'ble Mr. lustice Kh. Nobin Singh Single Bench:
Part-2: Hearing matters of
(WP(C) & other
Cases earlier heard by this
bench)

10.30 a.m,

Hon'ble Mr. Justice M.V. Muralidaran Single Bench
Part-Z: Hearing matters of
Cril. matters.

10.30 a.m.
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30-3-2019 (Saturday)

Hr:n'ble M;', Jlrstice Lanusungkum Jamtr
Hon'ble ftr, Justice Kh. Nobin Singh

Division Bench 10.30 a,m.

l-lt:n tle 'Ihe 
Chief Justice Single Bench (Civil matters &

Contempt Cases)
10.30 a,m.

Mr. Justice Lanusungkum Jamir Single Bench:
Part-1: Motion/
Admission/Orders of (WP(C) &
other Cases earlier heard by this
bench)

After
Division
Bench

Hon'ble Mr. Justice Kh. Nobin Singh Single Bench:
Part-1:
Motion/Admission/Orders of
(WP(C) & other Cases earlier
heard by this bench)

After
Division
Bench

Hon'ble Mr. Justice M.V. Muralidaran Single Bench
Part-l: Motion/
Admission/Orders of Cril matters

10.30 a.m.

Hon'ble The Chief Justice Single Bench
(Civil matters & Contempt
Cases)

10.30 a.m.

Hon'ble Mr. Justice Lanusungkum Jamir Single Bench:
Part-1 : Motion/ Admission/Orders
of (WP(C) & other Cases earlier
heard by this bench)

10.30 a.nr.

Hon'ble Mr. Justice Kh. Nobin Singh Single Bench:
Part-1 : Motion/ Admission/Orders
of (WP(C) & other
Cases earlier heard by this bench)

10.30 a.m,

Hon'ble Mr. Justice M.V. Muralidaran Single Bench
Part-1 : Motion/ Admission/Orders
of Cril matters

10,30 a.m.

sdl-

( R.K. MEMCHA DEVI )
REGTSTRAR (JUDL.)



Copy to :-

1. The Advocate General, Govt. of Manipur.
2. The Govt. Advocates, Govt, of Manipur.
3. The Registrar, Administration & vigirance, High court of Manipur.

!: I[: iiH5ill ffi^iil;lsar 
Rssociation, uinip,r. 

For.kinct inforntation and c,i,.cutatiort
6. All the Jt. Registrars, High Court of Manipur o the learned nrcmbers

1. lll t[e Deputy Registrars, High Court of ii4anipur.
B' The Principal Secretary to Holn'ble rhe chiei i*ii.., High court of Manipur.9' All the Assistant Registrars/L.R.o,/Sr. Grade Stenographer, High court of Manipr,rr.10.The P.S. to Hon,ble Mr. Justice Lanusungkum:amir.

11.The P.S. to Hon,ble Mr. Justice Kh, Nobii Singh.
12.The p.S. to Registrar General, High Court oi fiuriprr.
13.The p.S. to Registrar (Judiciai), High court or manipur!.grffiSvstem Analyst, iign c;;tt of Manipur for uproading the same to the officialwebsite.
15'AIl the Superintendents/Court officers/Stamp Reporter/protocol officer,High Court of Manipur.
16.The Court Masters, High Court of Manipur.
17. Guard File/Order Book.
18. Notice Board.
19, Concerned file.

bt{1u7*,7
( R.K. MEMcHA odvr )

REGTSTRAR (JUDr.)
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